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01-09-2017 - CP No. 282/2013- Dr. Narendra Prasad & Anr Vs. Arvind Hospital
Pvt. Lid. & Ors.

ORDER

The Ld. Lawyer on behalf of the petitioner as well as on behalf of the
respondent(s) are present.

From the side of the petitioner as well as from the side of the respondent(s), the
parties are present in person.

The matter is under settlement. The parties are not ready for settlement.
Since the setftlement has failed, let the matter proceed for argument.
Fixing 20-09-2017. f
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MANORAMA KUMARI
MEMBER(J)



